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THE BUDGET (RAILWAYS) 1996-97 

SHRI O. RAJAGOPAL (MADHYA 
PRADESH): Thank you, Mr. Vice-Chairman. 
Before I offer my comments on the Railway 
Budget, I would like to express my 
apprehensions regarding a particular aspect. 

1 wonder whether there is going to be any 
real effect of what we are speaking-here. I am 
expressing this apprehension because, even 
the unanimous recommendations of 
Parliamentary Committees are not taken 
serious notice of. I particularly point to the 
report made by the Standing Committee on 
Railways. On more than occasion they had 
raised an objection to the undue importance 
given to gauge coversion. Even though gauge 
conversion is an important aspect—it is 
necessary and is required for modernization—
the undue importance given to it at the cost of 
other aspects of railway development has been 
adversely commented upon on more than one 
occasion by the Standing Committee on 
Railways. The reports had pointed out this 
thing. 

But it appears that it has not been taken up. 
This is evident from the fact that the last year's 
budget allocation for gauge conversion was 
Rs. 873 crores, but we find that they have 
spent Rs. 1,222 crores. This is in spite of the 
repeated admonitions by the Committee. This 
has been done at the cost of various other 
developmental activities. This has resulted in 
cut-back. In the doubling sector, Rs. 36 crores 
has been reduced. In the traffic facilities, Rs. 
52 crores has been reduced. In 
telecommunications, Rs. 68 crores has been 
reduced. And much more distressing is the 
fact that in passenger amenities Rs. 82 crores 
has been reduced. Last time, Rs. 92 crores was 
set apart for passenger amenities. Now I find 
that only Rs. 10 crores has been spent on that. 
Is it because there is no scope for passenger 
amenities to be improved? We only need to 
look at the railway urinals, latrines, stinking 
bath-rooms, platforms etc. There is sufficient 
scope. There is sufficient need. Even though 
Rs. 92 crores was set apart, the Railways spent 
only Rs. 10 crores. Again that amount has 
been diverted to gauge conversion. 

Even in the Interim Budget for this year, 
they had provided only Rs. 499.56 crores, but 
in the Revised Budget now it has been 
increased  
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to Rs. 829 crores. We want to know the reason 
for this fascination or over-enthusiasm for 
gauge conversion compared to other aspects 
like new lines, doubling, rolling stock, 
passenger amenities etc. etc. I was informed 
by one informed railway official that the secret 
was simple. In the case of gauge conversion, 
corruption is very easy. When you give a 
contract, you get ready-made cash 
immediately, without any delay on a per-
kilometre basis. That appears to be the reason 
why there is over-anxiousness on the part of 
the administration to spend more money, 
much more than what has been allotted in the 
Budget, at the cost of other serious and 
important sectors in the Railways. 

The other apprehension that 1 have is this. 
The Railways is not merely a commercial 
concern. It is the biggest public sector 
undertaking, in which about 16 lakh persons 
are employed. So, there is a social obligation. 
I understand that. Even then, it has to be done 
on some scientific, systematic manner. That is 
what we are expecting from the Railways. 
But, we find here that after the Railway 
Budget was formally introduced and before it 
was taken up for discussion in both the 
Houses, suddently the Prime Minister comes 
forward with a new proposal for a line 
between Udhampur and Baramulla via 
Srinagar. We are not opposed to that. It is 
needed. But the point is whether such 
proposals should be introduced for political 
reasons. 

Should they not have an overall view of the 
railway requirements of the entire country? 
Instead of adopting such a scientific method of 
management, they resort to political 
expediency for political gain. Obviously 
everyone knows that elections of J & K are to 
be announced before September. And if just 
before the official announcement for election, 
these announcements are made, they would be 
made illegal by the Election Comission. 
Therefore, just on the eve of the 
announcement, the Government has come 
forward with a proposal to have a scheme for 
Rs. 2,500 crores; and Rs. 50-crores has been 
set apart in this very year. As I said in the 
beginning, I am not against this, but the way 
the new schemes has been introduced, It will 
have a chain reacton in the entire allotment 
and the entire scheme. This 

has not been taken notice of. One feel's that 
this is more a political exercise than a 
budgetary exercise in the scientific manner. 

Now, there have been demands for a pretty 
long time for a Railway Zone in Bilaspur on 
the issue of which so many Ministers have 
resigned in Madhya Pradesh. This would open 
up develoment in the eastern sector, in the 
backward area of Madhya Pradesh i.e. the 
Chhattisgarh area. This demand had been 
there for a long time and promises about it 
were also made. Now, that has not been 
included. Suddenly you find about six new 
zones have been proposed to be opened up. 
The Railway Minister is very interested in 
establishing a zone in his constituency i.e. in 
Hajipur and not in Patna. Of course, another 
zone will be in a place from where our 
respected Prime Minister comes. Similarly 
other areas have been chosen for political 
reasons. My point is that this opening up of 
zones or any other scheme is not taken up 
with a view to see that the development of the 
Railways can be improved in a scientific 
manner, but it will appeal to a particular vote 
bank or a particular area. This is not a healthy 
development. 

Economic growth of this country has been 
calculated to be at 6 to 7 per cent per annum. 
Accordingly, in the coming few years there is 
bound to be great economic development as 
well. The Railways should anticipate this 
development and should draw up plans to 
meet the augmented demand. I find there is no 
such effort in this direction. For example, even 
in this year's Budget, the capital investment 
compared to last year has gone down. Last 
year it set apart Rs. 5,359 crores. This year it 
has been reduced to Rs. 5,190 crores. It is Rs. 
169 crores less. We all know the importance 
that we should attach to research and 
development. The Railways seem to be not 
very much interested in that aspect at all. I 
find that last year they had set apart Rs. 20 
crores for research and development, but this 
year it has been reduced to a mere Rs. 21- 

crores. It is such a vast country with so many 
thousands of trains having scope for 
development. This method of treating this 
aspect of research and development in a very 
casual and formal manner is condemnable. 



281     The Budget [25 JULY 1996] (Railways), 1996-97    282 

How does it affect the common people? 
Immediately after a levy of Rs. 9,000 crores 
inflicted through a hike in administered prices 
of petroleum products, the Railway Budget 
comes with a hike in passenger fares and 
freight charges. The passenger fare is hiked by 
5 per cent. That is understandable. 

SHRI TRILOKI NATH CHATURVEDI: 
Mr. Vice-Chairman, the Minister of State is 
fast asleep. Now, he has woken up. He is 
moving his pen also. 

SHRI O. RAJAGOPAL: The passenger 
fare hike is only 5 per cent. The Minister has 
very cleverly avoided those vocal organised 
sections who could have afforded to pay a 
little more. For political reasons those sections 
have been kept away. 

I have a much more serious grievance 
against the hike in freight charges. There is a 
10 per cent hike across the board. This is 
atrocities. Last year it was only 7 per cent. By 
this exercise they want to mop up something 
around Rs. 1,390 crores per annum. Even for 
seven months they propose to collect Rs. 927 
crores. Now, this is a serious matter. The 
freight charges have been increased and its 
fall-out would be felt on the entire economic 
field. There is bound to be a price rise. So far 
as common people are concerned, they would 
be affected. So far as building of houses is 
concerned, concessions would not be given on 
cement, steel, etc. Naturally, this would give 
rise to inrease not only in the prices of goods 
but it would also affect the house construction 
activities in an adverse manner. 

Now, I find that Rs. 1,200 crores have 
been set apart for the Railway development in 
the North-East. 

Rs. 50 crores for the Railway development 
in the Jammu and Kashmir area. Funds have 
been allocated for the North-West and the 
North-East areas. I am happy about that. But I 
want to express my concern with regard to the 
other areas. When they are prepared to go out 
of the way and spend a lot of money for the 
North-East or the North-West for whatever 
reasons, not for economic reasons but for 
political reasons....(Interruptions)... 

SHRI V. NARAYANASAMY: But Kerala 
is well represented. 

SHRI O. RAJAGOPAL That is exactly my 
grievance. 

SHRI V.NARAYANASAMY: How can it 
be your grievance? 

SHRI O. RAJAGOPAL: The Railways 
have ignored South India. ...(Interruptions)... 

No. Kindly listen to me. 

SHRI NILOTPAL BASU (West Bengal): 
If the Government is allotting some money for 
the Railway development in the most 
backward areas of the North-East, you should 
not have any grievance. 

'SHRI V. NARAYANASAMY: You 
should not say like that. 

SHRI O. RAJAGOPAL: I am not 
cirticising. My grievance is only.... 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): you just address the Chair. You can 
express your grievance. But don't hurt the 
feelings of others. 

SHRI O. RAJAGOPAL: Okay. I 
welcomed it. 

DR. B.B. DATTA: Let him explain what 
the political reasons are and what the 
economic reasons are. 

SHRI O. RAJAGOPAL: I don't want to 
answer this. The basic thing is... 

DR. B.B. DUTTA: That is your national 
politics. 

SHRI O. RAJAGOPAL: Now, I have said 
that I welcome that. It is much needed for 
opening up the North-East as also the North-
West. My point is, why is the Government 
ignoring South India? Why is the government 
ignoring Kerala? The State I am coming from, 
Kerala, is at the farthest end of this country. 
Especially from Delhi, if people have to go 
there, they have to pay much more for the 
railway fare. Then, why is this discrimination 
against kerala? That is my point. 

Mr. Vice-Chairman, you know that even 
though we have 29 M.P.s from Kerala—I am 
from Madhya Pradesh—not a single man has 
been made a Minister. The Prime Minister 
promised that Kerala's interest would be 
looked 
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after by the Prime Minister itself. And when 
the Railway Budget comes, there is not a 
single new train to Kerala! There is not a 
single new line! This is the way in which 
Kerala has been treated. 

. Kerala has spent something like Rs. 30 crores 
for the Konkan Railway. Under the Konkan 
Railway, there is not one inch of line in 
Kerala. But Kerala will be a beneficiary of the 
Konkan Railway. Therefore, the Kerala 
Government has given Rs. 30 crores. We have 
to get the maximum utilisation of the Konkan 
Railway which is a very good project. I 
compliment the authorities for that. It will be 
beneficial to Kerala or to the West Coast only 
if the line from Mangalore to Trivandrum is 
converted into a double line. Then only it will 
be effective, it will be useful. That was the 
promise also. I do not forget that that aspect 
has been mentioned. But the amount allotted is 
meagre, is totally insufficient. I am told that 
the Konkan Railway will be commissioned by 
this year-end. 1 read somewhere in the papers, 
not in the Budget speech, that the hon. 
Minister has promised that by the end of 1998, 
the doubling can be taken up. So, for 2-3 
years, we will have to wait. Nothing has been 
done for that. Therefore, I have a grievance 
about that aspect. 

Now, it has been mentioned that the 
Railways serve not merely commercial 
interests. They have a role to play in national 
integration. Certain proposals are there for 
religious tourism also. I am happy to note that 
the Railways have agreed to have the 
association of the private sector also to 
promote tourism. They have proposed to 
introduced certain trains. It is a welcome 
measure. My point is, there is the biggest 
pilgrimage centre in Kerala. I am told it is the 
world's biggest. In the course of 41 days, 
something like five crores of people gather in 
the famous Sabarimala. Till now, there is no 
line to connect Sabarimala. I do not ignore the 
fact that there is a proposal to have a survey 
conducted. There is no lack of surveys. So 
many surveys have been ordered. In fact, it is 
being ridiculed in Kerala by saying 

that it is only a 'survey Budget'. A number of 
surveys have been there. There is no serious 
effort to have a line. I have a suggestion in this 
regard. When most of the pilgrims are coming 
from North India and from Andhra and Tamil 
Nadu to Kerala, instead of making them go all 
the way up to Kottayam—which is suggested 
in the project—you can have a line connecting 
Angamali, then proceeding to Kaladi, the holy 
birth place of Adi Sankaracharya, and then 
going to Perumbavur and Muvattupuzha ......... 
touching the famous Christian religious centre, 
Melatur. This is a famous place for the 
pilgrims. After connecting that it goes to Palai, 
a very important centre. If such a line is taken 
up by the Railways which is considered to be 
much more feasible than the one that they are 
thinking of from Kottayam, if this line is taken 
up from Angamali to Sabarimala via Kaladi, 
Perumbavoor, Muvattupuzha and Palai, it 
would serve the purpose. A number of 
representations have been made in this respect. 
But, somehow, they have not taken it 
seriously. If that is connected to Kottayam and 
then to Dindigul, it will provide an alternate 
line for Kerala. The existing line is more or 
less choked. No further development is 
possible unless one more line is available for 
Kerala. 

Now, speaking about the need of the 
pilgrims, I would also like to inform the 
House that this is the 125th birth centenary 
year of Shri Aurobindo, the great maha yogi 
from Pondicherry. Now, there is a rail 
connection there. There is a proposal now for 
doubling or conversion to broad-gauge the line 
from Madras to Trichy. It is a good thing. I am 
not opposing it. But alongwith that, unless the 
30 kms line from Villupuram to Pondicherry, 
which is a link line to the Madras-Trichy line, 
is also converted into broad-gauge, 
Pondicherry will be isolated and the pilgrims 
and the people who want to go to Pondicherry 
or to the Aurobindo's ashram, will have to 
change over. There will be dislocation and 
they will be isolated. Therefore, I suggest that 
the Railways should think in terms of taking 
up this project also, that is, the project of 
converting into broad-gauge from Villupuram 
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to Pondicherry. This will be the Railways' 
contribution or donation to the celebration of 
the 125th  birth centenary year of maha yogi, 
Aurobindo. 

Now, regarding Konkan Railays, I have 
made some observations. Now, this railway 
line is very much welcomed by everybody. 
But this has been considerably delayed for 
political reasons. There was obstruction, there 
was some complaint from Goa and because of 
that, it was delayed for about two years. But 
for the delay, it would have been 
commissioned last year itself. Now, my 
grievance is that the Chairman of the Konkan 
Corporation, who was considered to be an 
upright person and so also the top officers—
they were not amenable to corruption—such 
people were being harassed only because the 
then Railway Minister, not the present 
Railway Minister, had some grouse against 
him. It had come in the newspapers that he 
was asked to collect some money for some 
political purpose which he refused to collect, 
and therefore, he was harrassed. 
(Interruptions) 

SHRI SUSHILKUMAR SAMBHAJIRAO 
SHINDE: Sir, if any hon. Member wants to 
level any allegations against any Minister of 
any party, then he has to give notice. 
(Interruptions) 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): Even if something has appeared in 
the newspapers, if you level any allegations 
against anybody, whether he is an erstwhile 
Minister or a present Minister, you have to 
give notice. So, don't do this. (Interruptions). 

SHRI O. RAJAGOPAL: This aspect of 
corruption has not been touched at all in the 
Railway Budget. 

It is a menace which is affecting every 
aspect of our life there and I do not think that 
the Railways is exempted from that. Sir, I do 
not find any measure being taken. There is a 
specific mention about what they have done 
for the safety and security of people, for the 
properties lost in thefts, etc. But there is 
absolutely no mention about the efforts being 

made by the Railways to contain this menace 
of corruption which is widespread in the 
society. 

There have been announcements about so 
many new lines, there have been 
announcements about the introduction of new 
trains. If you want new lines and new trains to 
be intrdocued, you require more wagons. I find 
that there is no commensurate effort on the 
part of the Railways to manufacture more and 
more wagons. I have gone through the figures. 
I find that last year, in 1993-94, they had 
35,561 coaches. In the subsequent year it has 
come down from 35,561 to 30,060. The 
production of coaches has gone down. In 
1993-94 the number of wagons added was 
3,12,405. Next year it has come down to 
2,91,360, which means that the number of 
coaches and the number of wagons 
manufactured is going down. And you are 
introducing new trains! I have read reports 
which appeared in many newspapers 
especially with regard to Kerala that when the 
Minister announced the introduction of a new 
train 'that it would be inaugurated on 15th of 
August...', the Railways officials run here and 
there they took out five wagons from this train, 
four wagaons from that train and three wagons 
from some other train! It has created a lot of 
problems for the passengers as well as the 
authorities there. Therefore, my point is that 
there is need to augment the production of 
wagons. I find that there is no special scheme 
mentioned in the Budget. In this respect I 
would like to point out that a few years back 
there was a proposal to have a coach factory in 
Palghat. The land was identified, everything 
was okayed, we were all expecting. Suddenly 
that coach factory was shifted to Kapurthala. 
Again, the reason given was political. With 
that, some political purpose would be served! 
Sir, I am not opposed to having a factory in 
Kapurthala, but it should not have been done 
at the cost of somebody else. Now my point is 
that in the light of the figures that I have 
quoted, there is urgent need to manufacture 
more and more wagons and 
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coaches. I would request the Railway Minister 
to seriously consider the proposal to have a 
coach factory in Palghat or in any other place 
in Kerala. The Kerala Government has already 
come forward to offer land. Earlier also, they 
had identified land, everything was okayed till 
at the last moment it was shifted from Palghat 
to Kapurthala. Now, there is urgent need to 
have the next coach factory in Palghat and the 
proposal of having a factory in Palghat or in 
any other place in Kerala or Tamil Nadu 
should be considered seriously. 

There is one more aspect to the question of 
safety. I find that the level-crossing accidents 
are going up. In 1993-94 the number of such 
accidents was only 63, in 1994-95 it went up 
to 73. 

The number of total accidents this year is 
501. We find that the accidents at the railway 
crossings are going up. I would like to be 
enlightened as to what concrete steps the 
Railways propose to take to see that these 
accidents at the railway crossings are brought 
down. 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): Now, Mr. Rajagopal, before you go 
to another point let me tell you something. 
Your party has been allocated one hour and 
twenty-eight minutes. There are eight names. 
Accordingly you can speak. 

SHRI O. RAJAGOPAL: I am conscious of 
that. 

One more aspect which I would like to 
mention is the problem of armed robbery in 
the trains. There are a number of reports in the 
newspapers of Kerala about armed gangs 
entering into the trains—trains from Delhi to 
Kerala from Bombay to Kerala—and looting 
the passengers. They take away the ornaments 
of women. There have been a number of cases. 
1 would like to know what the Railways 
propose to do to effectively counter this 
menace. This is a great problem. 

Another point which I would like to urge is 
this. What is the attitude of the Railways? Do 
they consider the railways a purely 
commercial venture or a Government of India 
Department? 

They are telling us that the Railways should 
consider themselves as a commercial venture 
and get more profit, etc. But what I find is that 
the budgetary support given by the 
Government is going down year after year. I 
don't wont to quote many figures but I only 
want to point out this. In the Fifth Five Year 
Plan 75% of the expense was met by 
budgetary support. It was reduced to 58% in 
the Sixth Five Year Plan and in the Seventh 
Five Year Plan it was reduced to 42%. In 
1993-94 the budgetary support had come 
down to 14.7%. This is totally insufficient. 
This year I find that the bugetary support 
given, the amount set apart, is Rs. 1,260 
crores. At the same time, the Government has 
asked the Railways to give Rs. 1,361 crores as 
dividend to the Government. There should be 
some rationalisation in this regard. If there is 
some capital investment, why should the 
Railways— they are national property—be 
asked to bear the expenses, the whole burden, 
for that? 1 am sorry to say that I am 
dissatisfied with the Finance Minister's Budget 
Speech. He was liberal in giving budgetary 
support to education, defence, etc. but when he 
came to the Railways he said, "I will 
consider". No specific promise is there. I 
demand that a better consideration should be 
given to the interests of the Railways because 
they have to perform a major role especially in 
the days to come. Unless there is sufficient 
capital investment on new lines, on doubling 
the lines, on gauge conversion, on rolling 
stocks, etc., we cannot meet the challenges in 
the coming days. Therefore, there is a real 
need to augment the Government's 
contribution by way of budgetary support to 
see that the Railways are not in the red as they 
are now. 

I have only two more points to mention 
and then 1 conclude. 

Now there is a provision to give some help 
to senior citizens. Some concession is given. It 
is a good thing. But 1 find—I am subject to 
correction-that this concession is given only 
for travelling in second-class. Does the 
Government expect the senior citizens to 
travel 
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only in second class? Why not in second-class 
AC? Why not in first class? So, this benefit 
given to the senior citizens, which is now 
confined to the second class, should be 
extended to second-class AC and first class 
also. 3.00 P.M. I know that certain 
concessions have been given. I would like to 
submit that books are also sent from place to 
place. It is very important. Therefore, 
concessions should be given in the case of 
consignments of books also. It is very 
necessary. It will not involve much 
expenditure. It is a token which will be highly 
appreciated. 

There is a demand for gauge conversion 
from Mathura to Kanpur via Fategarh and 
Kannauj. It was prpmised many years back. 
But it has not been done so far. It has been 
delayed considerably. So it should be taken 
up. Similarly, in Madhya Pradesh also there is 
a demand for a railway line from Lalitpur to 
Singrauli. It should be undertaken to open up 
that backward area. It is very necessary to 
open up a backward area. 

 

I would suggest that there should be a 
special superfast train between Delhi and 
Bhopal. Bhopal is the capital of Madhya 
Pradesh. Of course, some trains are there. But 
it is very difficult to get reservations on those 
trains. Taking into account that Bhopal is the 
capital of Madhya Pradesh, there should be an 
overnight train between Delhi and Bhopal. 

 

It appears that you can only do proper 
justice to any area of this country only if you 
have the Railway Minister from that area. It 
appears so from what is being done. I would 
like to say that sufficient importance should 
be given to the Railways, the life-line which is 
very essential for the development of the 
country. It should not be dealt with politically. 
Just saying that we have surveyed this line 
and surveyed that line, this attitude should 
change and the whole thing should be looked 
at from a scientific and managerial viewpoint. 

 

The Prime Minister does not belong to my 
party .... (Interruptions).... 

SHRI SATISH AGARWAL (Rajasthan): 
In a sensitive area, we should not sent a 
message that a political party is opposing the 
economic package. The BJP has never 
opposed any economic package for Jammu 
and Kashmir. Let me make that clear. We 
never opposed it. 

SHRI SUSHILKUMAR SAMBHAJIRAO 
SHINDE: You said that the Prime Minister 
announced this after the announcement of the 
Railway Budget because elections were going 
to be held there and some political gift had to 
be given. This is on record. I am not saying it. 
You had said it and I am just explaining it. 
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SHRI O. RAJAGOPAL: Are you opposing 
it? 

SHRI SUSHILKUMAR SAMBHAJIRAO 
SHINDE: That is the reason why I am 
welcoming it. 

SHRI O. RAJAGOPAL: South cannot be 
neglected. But the Sourthern States had got it 
in the past. Now the time has come for the 
Northern Staes to get it. Some Members from 
the North-East are here and I am happy. We 
have Members from Nagaland, from Mizoram 
and from Shillong. 

  



293     The Budget [25 JULY 1996] (Railways), 1996-97    294 
 

 

"Indian Railway is unique for passenger 
orientation in value, but freight dominating in 
earnings." 
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†Transliteration in Arabic Script 
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THE VICE-CHAIRMAN (SHRI 
TRILOKI NATH CHATURVEDI): He has a 
capricious memory. 
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SHRI V. NARAYANSAMY: Before that, 
you restructure your CPI-M. 
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"At the time of re-assessment of the 
requirement of wagons jointly by the Ministry 
of Railways and the Planning Commission, 
the 8th Plan target for acquisition of wagons 
was fixed at 1,20,000. However, the 
requirement of wagons was subsequently 
reduced to 81,000 without consulting the 
Planning Commission." 

 

'The Committee commented upon the 
action of the Ministry in dissociating 
themselves with the national planning process 
in an arbitrary 
manner..." 
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'The Committee had desired the Ministry 
of Railways to undertake a study so as to find 
out the impact of gauge conversion on freight 
and passenger traffic. The reply of the 
Ministry is silent about any such studies 
having been made." 

 

'The Committee feel concerned to note that 
2,429 coaches in operation as on 31.3.1999 in 
railways have already surpassed their total 
life." 

 

"The feel that use of overaged coaches are 
saftey hazared for travelling public and 
recommend that efforts should be made to 
withdraw them completely from the railway 
fleet of coaches as early as possible." 
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allocation in the year 1993-94 and 1994-95 and 
the actual expenditure were as follows. 
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Shri M. Venkatachalam. 

SHRI V. NARAYANASAMY: Sir, two 
people have been called; Mr. Salim from this 
side and our friend, Mr. Dave, from that side. 

THE VICE-CHAIRMAN (SHRI 
TRILOKI NATH CHATURVEDI) I was 
going by the numbers... (Interruptions)... 

SHRI V. NARAYANASAMY: Two 
people have been called from there... 
(Interruptions)... After Mr. Banarsi Das 
Gupta, my name is there. 

THE VICE-CHAIRMAN (SHRI TRILOKI 

NATH CHATURVEDI): I thought for the 
present he has substituted you, but.you came 
a little bit late. We can exchange with Shri 
Virendra Kataria. So far as I am concerned, 
jusl allow Mr. Kataria. 

SHRI V. NARAYANASAMY: I agree, 
Sir. 
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this is a 
criminal neglect and this must end as early as 
possible. 
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† Transliteration in Arabic Script 
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SHRI YERRA NARAYANASWAMY 
(Andhra Pradesh): Sir, I support the Railway 
Budget proposals. Efforts should be made to 
make the Railways an efficient organisation. I 
am sorry to say that special attention has not 
been paid in this direction. In other countries, 
road transport is more in demand, while in 
India it is the other way round. There is a 
greater demand for rail transport service—
passenger as well as freight transport service. 
We are unable to offer this service to the 
desired extent. Therefore, I say that the 
railways should try to get an increased share in 
the total transport service in the country. 

As far as Andhra Pradesh is concerned, I 
regret to say that it has been completely 
ignored. There is hardly any new railway line. 
Therefore, I request the hon. Railway Minister 
to concede some of the urgent projects 
pending with the Railway Ministry. Sir, 
Bhadrachalam is in the Telangana area of 
Khammam district. It is a tribal and backward 
area. There is a great frustration among the 
tribals. Moreover, there is a large-scale 
unemployment in this area. In that district 
there is an abundance of minerals like coal, 
iron-ore, bauxite and lime-stone. To bring 
these minerals to the mainland, Bhadrachalam 
is to be connected to Kovvur, which is on the 
Madras-Calcutta line. If we transport those 
minerals to Kakinada and Vishakhapatnam, 
industrial development in the area will take 
place. So, I request that priority must be given 
to the Bhadrachalam-Kovvur new railway line 
project. Our Chief Minister has written to the 
Central Government in this regard as there is a 
persistent demand for it. Another demand is 
for Kotipalli-Kakinada line. There used to be a 
railway line there before the World War-II. 
After the World War it had been abandoned. 
Yet earth embankments are there. Last year 
also some provision was made for 

this project, but nothing has taken place so far. 
So, I would request the hon. Minister to allot 
more funds to the Kotipalli-Kakinada railway 
line project. It is of more importance because 
it connects the Konaseema delta area of East 
Godavari district from where marine products, 
coconuts, paddy etc. are to be transported. 

Sir, the Railway Ministry was kind enough 
to take up the conversion work from meter-
gauge to broad gauge on the Tirupati-Katpadi 
line. But, here I may point out that unless you 
take up the Meter gauge conversion to broad 
gauge work from Pakala to Dharmavaram, 
purpose will not serve pilgrims going to 
Tirupati, the famous pilgrimage centre, would 
not benefit much. 

Likewise in Telangana area, from 
Nizamabad to Peddapalli, already there work 
is going on. The Railways should extend it up 
to Nirmal or Adilabad. Adilabad is a tribal 
area; and a lot of development is taking place. 
It is also the district headquarters. It has to be 
extended up to 30 KMs only. So, I would 
request the Railway Minister to sanction the 
extension of this line. 

At the same time, there is also a need for 
doubling the line between Vijayawada and 
Bhimavaram which is a feeder line, 
vijayawada-Gudivada-Bhimavaram line 
connects Nidadavole which is on the main line 
of Madras to Calcutta. On the main line there 
used to be derailment frequently due to poor 
soil. This parallel feeder line is there. If you 
double it, the traffic congestion from Madras 
to Calcutta and from Calcutta to Madras won't 
be there. There won't be any traffic jams. It 
would ease the traffic. So, I would request the 
Railway Minister to give priority to 
Vijayawada-Bhimavaram-Nidadvolu doubling 
line. 

Last Year, the hon. Railway Minister had 
promised us a Shatabdi Express train. Our late 
Chief Minister, Shri N.T. Rama Rao Gam also 
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wrote a letter, in this connection. 
Unfortunately, nothing has been done. Every 
State had been sanctioned a Shatabdi Express 
train. A number of tourist spots are there away 
from Hyderabad. For example, Nagarjuna 
Sagar is there; Nagarjuna Konda is there. 
These are tourist spots. This train can be 
introduced on the Secunderabad-Nalgonda-
Guntur-Vijayawada Rajahmundry. We also 
asked for the Shatabdi Express train from 
Secunderabad to Rajahmundry and from 
Rajahmundry to Secunderabad, because a 
number of tourist spots are there. It is a 
developed area both commercially and 
industrially. There is much demand for a 
Shatabdi Express train. 

At the same time, there is no Rajdhani 
Express train. As you know, every State is 
linked with a Rajdhani Express train, except 
Andhra Pradesh. At present, the Andhra 
Pradesh Express train is running with a heavy 
rush. Every day passengers are approaching 
Members of Parliament for confirmation of 
their reservations. So, there is a great demand 
for a Rajdhani Express. So, I would request 
the hon. Minister to sanction one Rajdhani 
Express train from Delhi to Secunderabad and 
from Secunderabad to Delhi. Thank you. 

SHRI V. NARAYANASAMY 
(Pondicherry): Mr. Vice-chairman, Sir, I thank 
you for having given me this opportunity to 
participate in the discussion on the Railway 
Budget for the year 1996-97. Sir, this Budget 
is not burdening the second class passengers. 
The freight charges have been marginally 
increased, the North-Eastern region has been 
taken care of. Some new trains have been 
introduced in various regions of the country. 

Apart from getting the feed-back from 
various regions, the Railway Minister had the 
compulsion to satisfy various States which are 
being represented as regional parties. I have 

no quarrel with him on that. Having stated 
that, I would like to mention that the Southern 
areas have been neglected by the Railways, 
especially the State of Tamil Nadu. 

It has been neglected for a long time. 
Before going into that aspect, I would say this. 
The then Railway Minister had introduced the 
Own Your Wagon Scheme and also the Build, 
Operate, Lease and Transfer Scheme, through 
which he expected a revenue of Rs. 900 
crores. To the Own Your Wagon Scheme, the 
response was very good initially. I do not 
know what happened thereafter. The scheme is 
not doing well now. As for the BOLT Scheme, 
it was expected that a lot of multinationals and 
Indian entrepreneurs would come and invest in 
various lines which were in backward regions 
and also in some areas where they found that it 
would be feasible for them. I would like to 
know from the Railway Minister whether the 
areas have been identified in various regions, 
whether any publicity has been given so that it 
may attract entrepreneurs to come and invest 
in that sector. This Government has been 
saying that there should be transparency and 
that people should know how the Government 
is functioning. I want this Government to give 
wide publicity to the second scheme, the 
BOLT Scheme, so that a lot of entrepreneurs 
as well as multinationals may come and enter 
that field. Buy that, the burden of the Railways 
can be reduced. 

In the last Session of Parliament and also 
when our Government was there in power, we 
pumped in a large amount of money for gauge 
conversion, Broad Gauge was given the 
primary importance. Today, we find that the 
several scehmes that have been implemented 
in the last three or four years have created 
employment potential for the rural people. In 
this Budget, I find that only Rs. 900 crores 
have been allocated for Broad Gauge. I think 
that it is insufficient because it is an on-going 
scheme and several areas have to be covered 
by Broad Gauge. The allocation is insufficient 
and it is not going to 
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satisfy various areas where the work has been 
left in the middle. The economics of this 
particular project is that unless and until the 
work is completed within the stipulated time; 
you will not be able to get any revenue. If it is 
left in the middle, your investment there is idle 
and you are not going to get anything out of 
that. By that the Railways are going to lose a 
lot of revenue. 

When we were the ruling party, the then 
Railway Minister gave orders to foreign 
companies and Indian companies for the 
purpsoe of purchase of wagons. We opposed 
it. A Committee was appointed and 
recommendations were given. Full 
opportunities should be given to the ICF in 
Madras and Kapurthala and also to some of 
the industries located in Calcutta. They should 
be given opportunities. They have got the 
production capacity. But they cannot sell to 
anybody other than the Railways, you do need 
coaches. And for the coaches you need, why 
should you go to other places to purchase? 
There should be some rationale behind it. 
Therefore, I want the Minister to categorically 
state in the House that priority will be given to 
these units. The total money that is to be spent 
for the purchase of coaches should be spent 
within the country and the purchases should, 
especially, be made from the organisations 
which are owned by them and their allied 
organisations. 

For passenger amenities, about Rs. 160 
crores has been allotted. This amount is a 
peanut, According to their calculations, 
passenger movement is enormous. Millions of 
passengers are moving. The amenities 
provided to them have to be taken care of. 

Now, under the new scheme which they 
have brought, they are keeping the railway 
stations clean and I welcome the move. It is a 
follow-up of the Congress Government's 
policy in order to keep the railway stations 
clean. This is normally done by handing- over 
the work on contract basis to some private 
contractor and the Railway administration also 
takes care of 

it. But apart from that, they are providing 
passenger amenities. A lot of care is required 
to be taken in this respect. I would request the 
Railway Minister to give more attention to 
this 
aspect. 

Then I come to the plight of railway 
employees. I would request the Railway 
Minister-to pay more attention to this are 
because the railway employees still have a 
feeling as if the Railways are being run under 
the British rule. In fact, the amenities and 
various other facilities provided to the railway 
employees by the Railway administration are 
inadequate and the amount of money allocated 
for this purpose is very meagre. Lakhs of 
employees who are working the Railways 
have to be taken care of. Their welfare, their 
housing problem and so many other things 
have to be taken care of. The Railway 
employees are working day and night. In spite 
of their unions, they have not been successful 
in getting their demands accepted by the 
Railway administration. I request the hon. 
Minister to take care of this aspect also. 

Sir, on the day when the Railway Minister 
presented the Railway Budget in the House, 
several trains were running late. The Tamil 
Nadu Express was running 71/2 hours late on 
that day. Keeping up the schedule of the trains 
is very important. I don'tsay that they can do it 
cent per cent because of various constraints. 
But the optimum utilisation of the coaches and 
the optimum utilisation of the facilities 
available is very important and the trains 
should definitely be run on time. Sir, during 
the regime of Congress also—we had several 
Railway Ministers—during one particular 
period, when Madhav Rao Seindia was the 
Railway Minister, he used to see to it that the 
trains ran on time, and even thereafter, that 
particular aspect was taken care of. But today, 
there is total disorder in various railway 
stations in regard to the running of trains on 
time. Why do people travel in trains? Because 
there is some urgency. So, that aspect has to 
be borne in mind. I think the Railway Minister 
will give top most priority to this aspect of the 
problem and will ensure the running of trains 
on time so that the Railway administration can 
get an applause from the people of this 
country. 
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Sir, the last point I would like to make is 
about the unmanned level crossings and the 
accidents taking place there. Reports are also 
appearing in the Press. Recently, in our State, 
some school children were going in a bus, and 
while passing through an unmanned level 
crossing, the train hit them and so many 
children died. The lorry capsized and the 
driver and the passengers travelling in the bus 
died. So many such accidents are taking place. 
Why? You have not devised a mechanism by 
which you are able to inform the people who 
are passing through an unmanned level 
crossings that the train is coming. The alarm 
bell is not there. The lights are not available, 
there is no sign-board giving an indication that 
this is an unmanned level crossing. There are 
so many other aspects. In the European and 
other countries, a system has been evolved by 
which before the train comes, ten minutes 
earlier or fifteen minutes earlier, a warning 
signal is given and the passengers who are 
passing through that crossing by cars or even 
by buses get the warning signal and act 
accordingly. But in India, the passengers are 
taken for granted and no care is taken by the 
Railway administration at the unmanned level 
crossings to warn the passengers beforehand. 
No care is taken by the Railway 
administration to provide a warning signal to 
the people who are crossing through that 
route. 

I quite agree with you that we cannot give 
guard at every place, but there is a mechanism 
through which you can inform well in advance 
the people who are passing through that area. 
The Southern State, as I said, has been 
neglected for a long time by every Railway 
Minister whether it was our Congress 
Government or any other Government. When 
Shri Jaffer Sharief was a Railway Minister, we 
had a dicussion with him ......  

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): Mr. Narayanasamy, before you 
proceed further, I wish to inform you that 
according to the listed Business, we have to 
take up the Half-an-Hour Discussion to be 
raised by Mr. Bisi. Do you like to conclude 
within a sentence or after making a point, or 
do want to carry on when we take it up next? 

SHRI V. NARAYANASAMY: Is it going 
to be held on Tuesday? 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): It is a Half-an-Hour Discussion. 

It is to be finished within half-an-hour, 
from 6.00 to 6.30 

SHRI V. NARAYANASAMY: Sir, I will 
finish in five or seven minutes. 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): Another five or seven minutes! 
There are so many Members who are going to 
speak. 

SHRI V. NARAYANASAMY: I will take 
only three-four minutes, a maximum of three 
or four minutes. We can extend the time 
because there are more Members. 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): You conclude within two minutes. 

SHRI V NARAYANASAMY: Okay, Sir. I 
would like to submit that especially the State 
of Tamil Nadu has been neglected a lot, and 
so also my State, Pondicherry. The broad-
gauge line from Madras to Kanyakumari has 
been sanctioned, but the allocation of funds 
made is very meagre and it is moving at a 
snail's pace. 1 would like to cite one example, 
but I am not going to have a quarrel with the 
Railway Minister because whoever becomes a 
Railway Minister, either from this House or 
from the other House, takes a large chunk of 
funds for his State, whether it is Karnataka or 
whether it is Bihar. Now Bihar is on the top. 

DR. JAGANNATH MISHRA: After 25 
years! 

SHRI V. NARAYANASAMY: that I do 
not know. When you become a Railway 
Minister, you will do the same thing. I do not 
have any political quarrel on that. Even 
though there was a Railway Minister from 
Tamil Nadu, Tamil Nadu had not been given 
sufficient funds. That also you should 
understand. Though the allocation was there, 
though the Minister from that State was there, 
he did not take enough funds. You should 
appreciate the magnanimity of the people who 
come from there. 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): Don't get provoked. You conclude, 
please. 

SHRI V. NARAYANASAMY: I would 
like to quote the figures. As far as Karnataka 
was concerned, in 1991-92 the broad-gauge 
line was only 23 per cent; in Rajasthan it was 
21 per 
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cent; in Tamil Nadu it was 30 per cent. Today, 
in Karnataka the broad-gauge line is up to 30 
per cent; in Rajasthan it is 87 per cent; Tamil 
Nadu remains only with 30 per cent. I am 
going to tell you the amount of funds allocated 
for different railway lines. The extension of 
line from dindigul to Madras was sanctioned 
about five years back. For a line between 
Dindigul and Tiruchy, covering an area of 95 
kilometres, only two crores of rupees have 
been sanctioned; for a line between Madras 
Beach and Tiruchy the total amount allocated 
was Rs. 297 crores. In the last five years they 
spent only Rs. 88 crores. Kindly see the 
amount spent in the last five years—Rs. 88 
crores! They will take another fifteen years to 
spend the balance of Rs. 135 crores! That is 
how they neglected the State. I am glad, Sir, 
that the Railway Minister has snactioned a line 
between Tiruchy and Karaikal which is 
connecting my State. An amount of Rs. 53 
crore has been allocated this year. The balance 
of Rs. 67 crores is yet to be given. I 
congratulate the Railway Minister for having 
sanctioned the Scheme. 

There is another important line, the line 
between Madras Beach and Luz Corner. They 
took fifteen years to get it completed! It took 
fifteen years toget it completed! How much 
have they allocated? Rs. 17 crores, Rs. 16 
crores every year! Under the MRTS they are 
now connecting Luz corner to Belecherry. The 
cost is around Rs. 141 crores. They have 
allocated only one crore! 

Finally, there are two or three things, Sir. I 
don't want to mention them. But I want to 
mention about the metropolitan cities. The 
MRTS between Thiruvanniyur and 
Thiruvottiyur will take another 50 years. My 
grandchildren will be able to see the route. In 
my lifetime I cannot see that.-This is how it is 
working. 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): You have your grand-children in 
your lifetime. 

SHRI V. NARAYANASAMY: As regards 
the metropolitan cities, double broad-gauge 
line is given, whether it is Delhi-Calcutta or 
Delhi-Bombay or Calcutta-Bombay. But as far 
as Madras-Bombay is concerned,—A lot of 
Tamil people are migrating to Bombay; a lot 
of Tamil 

people are living there; they go there for 
employment—there is no double line for 100 
kilometres in the Guntakal section in Andhra 
Pradesh. So, there is traffic jam and the 
passenger and goods movements are affected. 
The railway authorities know that and they are 
keeping it secret for years together. 

Another point is that now there is a tri-
weekly train between Bombay and 
Kanyakumari. I want a direct train daily 
between Bombay and Kanyakumari because 
there is a lot of passenger movement. 

Secondly, a new train should be started 
between Delhi and Kanyakumari. 

The Pondicherry Express between 
Pondihcerry and Madras was stopped. It 
should be restarted. As regards a line between 
Pondihcerry and Bangalore, I have given a 
scheme. I met the Prime Minister today and 1 
told him about it. Regarding a line between 
Pondicherry and Bangalore via Salem, a 
survey was done. Work on that line has to be 
started. Other small areas of Cuddalore, 
Pondicherry and Tindivanam should also be 
considered. Another important line is between 
Pondicherry and Villupuram. When they are 
making a broad-gauge line between 
Kanyakumari and Madras, as the hon. 
Member, Shri Rajagopal, has rightly 
mentioned, this 30-kilometre stretch between 
Pondicherry and Villupuram should also be 
made broad-gauge. I feel that justice should be 
done by the Railway Minister to the people of 
the southern States, especially Tamil Nadu, 
who have been neglected right from the British 
Raj till today. 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): Now we will take up the Half-an-
Hour Discussion. Shri Sanatan Bisi. 

SHRI GOVINDRAM MIRI: Now before 
he starts I would like to seek a clarification 
from you, Sir. 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): Is it on the Half-an-Hour 
Discussion? 

SHRI GOVINDRAMMIRI: No. I would 
like to know whether the discussion on the 
Railway Budget will continue after the Half-
an-Hour Discussion. 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): Now we will take up the Half-an-
Hour 
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Hour Discussion. After that we will take the 
sense of the House. 

SHRI V. NARAYANASAMY: Now it is 6 
o'clock, Sir. You take the sense of the House. 
Since there are many Members, kindly 
continue till 7.00 P.M. or 7.30 P.M. 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): Okay. I will take the sense of the 
House. Should we continue the discussion on 
the Railway Budget after the Half-an-Hour 
Discussion till 7.30 P.M.? 

SOME HON. MEMBERS: YES. 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): There are many Members waiting 
for a long time. 

 

HALF-AN-HOUR DISCUSSION 

On points arising out of the answer                 

given on 10th July, 1996, to Unstarred 

question No. 7 regarding performance 

report regarding special action            

programme of Orissa. 

SHRI SANATAN BISI (Orissa): Mr. Vice-
Chairman, this issue is raised under rule 60 of 
the Rules of Procedure and it is regarding the 
Special Action Programme of Orissa. Here I 
will submit that this programme is also 
popularly known as KBK-Kalahandi, Bolangir 
and Koraput. So far as these areas are 
concerned, the population of these areas is 
predominantly dominated by 43% Scheduled 
Castes and Scheduled Tribes and 52% 
Backward Classes. The percentage of literacy 
is much below the national and State average. 
Only 3% of the total Government employees 
belongs to these regions. People migrate to 
other States like Madhya Pradesh, Punjab, 
Haryana, etc., for their livelihood due to 
unemployment. Land distribution is not 

properly implemented. Many people have died 
of starvation and because of starvation deaths 
a commission was constituted and that 
commission found that they were actually 
starvation deaths. Furthermore, it has been 
widely appearing in the newspapers for 
several years. Selling of children due to 
poverty is going on in Kalahandi. All the 
successive Governments of the State neglected 
these areas since independence. The target and 
the achievement of the Prime Minister's 
Rozgar Yojana are very low in Kalahandi and 
Bolangir. I would like to submit in this House 
that the former Prime Minister, late Rajiv 
Gandhi, visited the affected areas, the drought-
prone areas. During his period some schemes 
were drawn up, but no finance was provided 
for them. 

The former Prime Minister, Mr. Narasimha 
Rao, visited Kalahandi and Koraput. He had 
seen the plight of the people. He had also seen 
how the people were suffering there. As a 
result, he declared a special programme for 
Kalahandi, Bolangir and Koraput for Rs. 
4557.3 crores. Sir, Mr, Jagannath Mishra is 
sitting in the House. He is aware of this 
programme. He had also visited our State. He 
held discussions with the Chief Minister and 
other Ministers. He also tried to know as to 
how this programme should be implemented. 
This programme was declared by the former 
Prime Minister. I wanted to know the details 
of this programme. I would like to quote the 
reply given by the Minister to my Unstarred 
Question No. 462, dated 30th November, 
1995. My questions were: 

"(a) what are the details of the Action 
Programmes regarding special 
programmes drawn up for Orissa for 
Rs. 4557.3 crores for the year 1995-
96; 

(b) the districts of Orissa included in the 
aforesaid programmes; 

(c) whether the above fund is inclusive in 
the Plan Outlay; and 

(d) if so, the details thereof?" 

The answer was: 

(a) The details of the action plan are being 
finalised by the Government of Orissa 
in consultation with Central 
Ministries and the Planning 
Commission. 


